
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH AT CHENNAI 

 
ORIGINAL APPLICATION NO. 146 OF 2025 (SZ) 

 
IN THE MATTER OF:  
 
Shaji A.K.          ...Applicant(s)  
 

With 
 
State of Kerala and Ors.                  ...Respondent(s) 
 
 
 

REPORT FILED BY THE TRANSPORT COMMISSIONER, KERALA/  
4TH RESPONDENT 

 
SI.NO DOCUMENTS PG NO. 

1. Report of the transport commissioner, Kerala 1-4 

 
Dated at Chennai on this 05th day of January, 2026. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
M/s. E.K. Kumaresan 
Standing Counsel for Government of Kerala 
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